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 974

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  PETROLEUM  AND
 CHEMICALS  (SHRI  K.  R,  GANESH):
 I  beg  to  lay  on  the  Table  a  copy  of
 the  Petroleum  Products  (Regulation  of
 Supply  to  Retail  Outlets)  Order,  974
 (Hind:  and  English  versions)  published
 in  Notification  No.  G.S.R.  396(E)  in
 Gazette  of  India,  dated  the  18th  ‘Sep-
 tember,  ‘1974,  under  sub-section  (6)  of
 section  3  of  the  Essential  Commodities
 Act.  1955.  [Placed  in  Library.  See
 No  LT-8445/74].

 ORpERS  OF  THE  DELIMITATION  Commis-
 SION  UNDER  DeLrMrratTion  Act,  972

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (DR.  SAROJINI
 MAHISHI):  I  beg  to  lay  on  the
 Table  a  copy  each  of  the  following
 Orders  (Hindi  and  English  versions)
 of  the  Delimilation  Commission  under
 sub-section  (3)  of  section  70  ०  the
 Delimitation  Act,  972:—

 (l)  Order  No,  22  of  the  Delimitation
 Commission  in  respect  of  the  State
 of  Haryana,  published  in  Notifi-
 cation  No.  §.0.  535(E)  in  Gazette
 ot  India,  dated  the  llth  Septem-
 ber,  1974,

 (2)  Order  No  23  of  the  Delirnitation
 Commission  in  respect  of  the  State
 of  Rajasthan,  published  In  Notifi-
 cation  No.  §,O,  587(E)  in  Gazette
 of  India,  dated  the  4th  October,
 174,  [Placed  in  Librury.  See

 No.  LT-8446/74].

 NotrricaTions,  Cost  ACCOUNTING  Re-
 0०४75  (Sucar)  Ru  Les,  974  anp

 REPORTS  FTC.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LAW.  JUSTICE  AND
 COMPANY  AFFAIRS  (SHRI  BEDA-
 BRATA  BARUA):  I  beg  to  lay  on
 the  Table:—
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 QQ)  A  copy  each  of  the  following
 Notifications  (Hindi  and  English
 versions)  under  sub-section  (3)  of
 section  67  of  the  Monopolies  and
 Restrictive  Trade  Practices  -4ct,
 3969  =

 i)  The  Monopolies  and  Restric-
 tive  Trade  Practices  (Amend-
 ment)  Rules,  1974,  published  in
 Notification  No,  G.S.R  0i6  in
 Gazette  of  India,  dated  the  7th
 September,  1974,

 (ii)  The  Monopolies  and  Restric-
 tive  Trade  Practices  (Second
 Amendment)  Rules,  174,  pub-
 lished  in  Notification  No,
 G.S.R.  i07  in  Gazette  of
 India,  dated  the  l4th  Septem-
 ber,  1974,  [Placed  in  Liloary.

 See  No.  LT-8447/74  }

 (2)  A  copy  of  the  Cost  Accounting
 Records  (Sugar)  Rules,  1974,
 (Hindi  and  English  versions)
 published  in  Notification  No.
 G.S.R.  982  in  Gazette  of  India
 dated  the  l4th  September,  ‘1974,
 under  sub-section  (3)  of  section
 642  of  the  Companies  Act,  1956.
 [Placed  in  Library,  See  No.  LT-
 (8448/74),

 (3)  A  copy  each  of  the  following
 papers  (Hindi  version)  under
 section  62  of  the  Monopolies  and
 Restrictive  Trade  Practices  Act,
 969:—

 wm  Annual  Administrative  Re-
 port  on  the  working  of  the
 Monopolies  and  Restrictive
 Trade  Practices  Commission
 for  the  period  Ist  January,
 972  to  3lst  December,  1972,
 {Placed  in  Library.  See  No.
 LT-8449/74}.

 (ii)  Report  on  the  working  and  ad-
 ministration  of  the  Monopolies
 and  Restrictive  Trade  Prac-
 tices  Act,  969  for  the  period
 Ist  January,  1972  to  3ist
 December,  1972.  [Placed  in
 Library.  See  No,  LT-8450/74).
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 (4)  A  copy  each  of  the  following
 Reports  (Hindi  version)  of  the
 Monopolres  and  Restrictive  Trade

 Practices  Commission  under
 section  62  of  the  Monopohes  and
 Restrictive  Trade  Practices  Act,
 969:—

 (i)  Report  under  section  21(3)
 (b)  of  the  said  Act  in  the
 case  of  M/s.  Vidyut  Metallics
 Prop  Panama  Private  Limited
 Calcutta  and  the  Order  dated
 6th  July,  973  of  the  Central
 Government  thereon,

 Report  under  section  22(3)
 (b)  of  the  said  Act  in  the
 ease  of  M/s.  T.  V.  Sundram
 Iyengar  and  Sons  Private
 Limited,  Madurai  and  the
 Order  dated  2nd  December,
 972  of  the  Central  Govern-
 ment  thereon.

 Gii)  Report  under  section  22(8)
 (b)  of  the  said  Act  in  the
 case  of  M/s  Kamani  Tubes
 Private  Limited.  Bombay  and
 the  Order  dated  the  28th
 February,  974  of  the  Cen-
 tral  Government  thereon.

 Report  under  section  2i(3)
 (b)  of  the  said  Act  in  the
 case  of  M/s,  Gwalior  Rayon,
 Silk  Manufacturing  (Wvg)
 Company  Limited,  WNagda
 (Madhya  Pradesh)  and  the
 Order  dated  the  3rq  May,
 974  of  the  Central  Govern-
 ment  thereon,

 (n)

 av)

 (v)  Report  under  section  23(6)
 of  the  said  Act  in  the  case
 of  M/s.  Macneil  ang  Bary
 Limited,  Calcutta  and  order
 dated  the  ]9th  Februaiv,  973
 of  the  Central  Government
 thereon  [Placed  in  Library
 See  No,  LT-8450/74]

 (5)  A  statement  regarding  prosecu-
 tion  of  persons  found  guilty  of
 indulging  in  restrictive  trade
 practices,  in  pursuance  of  an
 assurance  given  by  the  Minis-
 ter  of  Law,  Justice  and  Com-
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 pany  Affairs  on  the  20th  August,
 i974  during  a  supplementary  on
 Starred  Question  No,  418,  [Placed
 an  Library.  See  No,  LT-8450/74).

 Raiways  Rr  Tarirr  (6T  Amor)
 Ruiz,  974  unpER  INDIAN  Rarways

 Act,  890

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  RAIEMWAYS  (SHRI
 BUTA  SINGH).  I  beg  to  lay  on  the
 Table  a  copy  of  the  Railways  Red
 Taff  (Sixth  Amendment)  Rules,
 974  (Hindi  and  English  versions)
 published  in  Notification  No  GSR,
 060  in  Gazette  of  India  dated  the
 28th  September,  974  issued  under
 section  47  of  the  Indian  Railways  Act,
 890  [Placed  in  Library  See  No.  LT-
 8451/74),

 श्री  जनेदबर  समिञश्र  (इलाहाबाद)  :
 अ्रष्यक्ष  महोदय,  मैंते  इस  के  ऊपर  एक  नोटिस
 दिया  है,  आइटम  नम्बर  5  पर  झोर  बत
 जरूरी  है  ।

 भ्रध्यक्ष  महोदय  मेरे  पास  तो  नहीं  है  ।
 श्री  जनेश्वर  मिथ  श्राप  देख  ले,  मैने

 दिया  है  श्रौर  वह  बहुत  जरूरी  है  |  इमलिए
 वि  पिछते  30  अ्रक्तूबर  को  प्रयर  इंडिया
 गाडी  में  श्राग  लगी  और  रेल  मत्रनालय  की
 रिपोर्ट  के  म॒पाबिक  अभी  तक  58  लोग  आग
 लगने  से  मर  चुके  है  ।

 अध्यक्ष  महोदय  जब  इस  पर  बहस
 आएगी,  तब  बॉल  लीजिएगा  |  झ्भी
 तो  लेइग  झाफ  दि  पेपर्स  चत  रहा  है।

 श्री  जनेषबर  मिश्ष  अ्र्यक्ष  महोदय
 श्री  बूटा  सिह  स्पेशल  द्रन  से  उस  दुर्घटना
 को  देखने  के  लिए  गए  और  इस  दुर्घटना  को
 देखने  के  साथ  साथ  ये  वहा  पर  वाल्मीकि


